
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH , MUMBAI

9s'

C.P No. 216l(MAH)/2017

SHRI B,S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI"ASENAPATHY
MEMBER (T)

ATTENDENCE.CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 28.1I.2OI7

NAME oFTHE PAKIIES: Akash Shadija Global Pvt. Ltd.

S.K. Shadija Global P\rt. Ltd.

SECTION OF THE COMPANIES ACT: 397 398 of the Companies Act 1956
arLd 241-242 ofthe Companies Act, 2013.

S. No. NAM DESIGNATION SIGNATURE

CORAM: Present:

ORDER

CP No. 2151241-242lNCLT/MB/MA[V2017

None present.

In the interest of justice, list this matter on 16.03.2018.

V. NALLASENAPATHY
Membcr (Tcchnical)

sd/-
B.S.V. PRAKASH KUMAR
Member 0udicial)

,sd/-


